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New Delhi: this the 3! day of MAT ;2000

HON'BLE MR.S.R.ADIGE,VICE CHAIRMAN(A),
HON'BLE MR,KULDIP SINGH,MEMBER (3)

Shri Tarseem Singth“,'f
S/o Shri Ralla Ramy'
st Engineering Assistant,

HPT All India Radio

&
6 others as per memo of parties sessfpplicants,!

(8y Aadwocate: shri B,S.Mainee)
gl

Union of India 'y
through

1! The Secretaryy
Ministry of Information & Broadcasting,
shastri Bhauwanf

New Del hid

24 The Director Generaly
All India Radioly

NBU Delhi .’...‘,RGSpondantSQf; l‘
(shri S.MJAri FyAdwcata)
N MRLSIREADI GE Ve ()

In this OA filed on 17.011,195, agplicants mtzé
wer e appointed as Engineering Assistants in AIR in Jt:
scale of R&,"1400~2600 betueen 1983 and 1985 and r
themsel ves admit in 437 of the OA that thley were e
promoted as SrlEngineering Assistants (Rs,11640~2930)
in the years 1987-89 are aggrieved by the grant
of the scale of RiS50-900 to Enginsering Assistants - '
UiEdfS 11,78 and R;2000=3200 w.'6sif. 1,1,86 pursuant f:a
certain judicial pronouncementssi Applicants admit i
(para 4,119 of OA) that they have also been granted
the same scale of ®sJ2000-3200 but contend that the t

said order is discriminatory as the post of Sr,
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Enginering Assistant is a higher post than Engineerif*,:g%}

Assistant, and unequals cannot be treated equally,

2. Applicants therefore pray that respondents |«
be directed to place them in a scale highar than ,
Rs.f2000~=3200 which has besn allowed to the lower post

of Engineering Assistants

3 We have heard applicant’s counsel Shri Maipnsd

and respondents! counsel Shri Arifil

4 Shri Arif has invited our attention to ?i{
respondents_' order dated 25,2J99( copy taken on reoord}
placing Enginesring Assistants of AIR & Doordarshan -
in the scale of R6500~10500 and Sr.Enginesering G

Assistants in the higher scale of R/7450-11500, Thess %',
upgraded scales have been made effective from 1.1.96, E;
but payment of salaries to employees as per upgraded *
scales have been mads effective from 1./3,99,¢ Thus ' ‘5;’3:'_1}
the prayer for @ higher pay scale for Sr.Engineering |

Assistants has been granted by respondents theamsel um:;a

N Shri Maines however states that applicants?

claim for higher scale is wWe.e.f. 1,1,86 itself uhen :

EngiAssistants wers granted the scale of ®:2000~3200, ,a”“«

invites attention to the CAT Bangalour Bench's order g2
16:°2,2000 in OA No,900/98 and 20/99 Mrs. S.Selvaraju & i

Orss Uss UDI & Orsid

64! At the outset we notice that the aforgsaid : "Fj".
order in Selwvaraju's case (supra) makes no mention .
of respondents' order dated 25,2.99, Moreover when

y

applicants as per their oun avements were promoted as ..~

Tra L%

sr.Bngineering Assistants only in 1987-89, the questig(mf%ﬁ -

of granting them a higher pay scale as Sr.Engineering ﬁﬁ

Uegddfe T315386 does not arise.
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The OA is dispOsed of in tems of paras 4 and

No costsﬁ

( KULLMGH : ( Sﬁgﬁgz L

MEMGER (3 VICE cHAIRMAN(A),
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